
 12/6/2018

 Sixteenth  Loksabha

 an>

 Title:  Issue  regarding  probelms  faced  by  people  due  to  Kasturirangan  Report  in  Kerala.

 SHRI  KODIKUNNIL  SURESH  (MAVELIKKARA):  Madam  Speaker,  final  draft  of  Kasturirangan

 Report  is  yet  to  be  finalised.  In  Kerala,  125  villages  are  adversely  affected  by  the  Kasturirangan

 Report  for  being  in  ecologically  sensitive  area.  The  Government  of  Kerala  has  appointed

 Oommen  V.  Oommen  Committee  for  a  detailed  study  on  the  basis  of  Kasturirangan  Report.

 The  Oommen  V.  Oommen  Committee  has  made  a  detailed  study  and  identified  which  are  the

 populated  areas  and  which  are  the  ecologically  sensitive  areas.  But  the  Ministry  of  Forests  and

 Environment  of  the  Central  Government  has  not  taken  any  steps  to  declare  the  final  draft  of

 Kasturirangan  Report.  In  Kerala,  especially  in  the  hill  areas,  thousands  of  families  and  lakhs  of

 farmers  are  facing  problems.  They  are  unable  to  construct  houses;  they  are  unable  to  cultivate

 lands.  This  is  a  very  sensitive  issue  in  Kerala.  Therefore,  |  would  request  the  Government  of

 India  to  intervene  in  the  matter  and  take  care  of  the  interests  of  the  people  of  Kerala.

 (Interruptions)

 HON.  SPEAKER:

 Kunwar  Pushpendra  Singh  Chandel  is  permitted  to  associate  with  the  issue  raised  by  Shri  Kodikunnil  Suresh.
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